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GOVERNMENT OF INDJA
MINISTRY OF FINANCE
( DEPARTMENT OF REYEWUE ) . ¥ on

NEW DELRI: DATED THE [Y may, 19a7.

*

NOTIFICATION
(&Ncuﬂt- TAXY

No, /%Y (F.No.197/46/87-1T(A1): 1In execrcise of the pouers
conferred by clausu (iv) of sub=section (24C) of Section 10 of

the Income Tax Kct, 1961 (43 of 1961), the Central Government
hereby notifiss #esam Rifles Group Insurance Scheme, Shillong#,

for tha purpose of the said clause for the assessment year 198( 8g.
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( ROSHAN SHHR%?7' . :
UNDER 'SECRETARY TO THE GUVERNMENT OF INDIA

The Manager,
iovernwent of India Press,

Hine Road, Mayapuri Industrial Area,
{(car Rajouri Gard?n), New. Delhi.

copy toi=-

The Director, Assam Rifles Broup insurdnce Scheme, Directorate
General Assam Rifles, Shillong=-793311.

2. The Commissioner of Income-tax, North £aster Ragion, Shillong
with raf, to his letter No.A-66/10L/85-85,7726 dated, 4-2~1987,

3. All other Commissioners of Income-tax,

4., Directors of Inspection{IT)/(R&S)/(P&°R)/(Iriv),New Delhi.

5, .Director of 0&M Segrvices(Income-tax),Ist floor,divan-e-Ghalih,
Mata Sundri Lane, New Delbhi (5 coples).

6., All officers & Sections of I.T.Jing of C.B.,D.T.,New Delhi,

7. Comptroller & Auditor General of India,New Delhl(ZD copies}.

8. Bulletin Section of Dte. of Ins.(RS&PR),Neu Delni(S copies).

9. Directer of Training,IRS,National Academy of Dlruct Taxes,
Staff College, Nager\5 caples)

10, Shri P.K. Kartha, Joint Secretary, Ministry of Law, Justice &
Conpnany Affairs(Deptt. of Legal Affairs)Neu Delhi.

1Mo L. czctorate of Inspection, Printing & Publlcatlon, 2nd floor,
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‘.3 Bhavan, #.5.Zafar. Marg, New Delhi (5 conie. .
edailegal), 4th flenr, Super Bazar Burilding, .New Delhi,

' 4';31-\}61
- ( Mrs.V. FANA KRISHNAN )
SECTION OFFICER.



